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No. 3417/2013/19/T-4 . — In exercise of the powers conferred by Section 2 read with Section 4 of the Indian
Tolls Act, 1851 (No. V11l of 1851) as is applicable to the State of Chhattisgarh, in pursuance of the Department’s previous
Notification No. F-23-10/97/G/19/Bhopal Dated 30th June 1998, the State Government, hereby, revokes the levy of toll on
Ebb River bridge located at 3/8-10 km. of Tapkara Farsabahar Marg and 8/4 km. of Sonajaori Bridge of Jashpur District,
with effect from O1st April 2014.
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